
 
Central Administrative Tribunal 

Principal Bench, New Delhi 
 

OA No.2539/2016 
 

New Delhi, this the 1st day of August,  2016 
 

Hon’ble Mr. P.K. Basu, Member (A) 
Hon’ble Dr. Brahm Avtar Agrawal, Member (J) 
 
Sh. Lakshmi Narayan Kulshreshtha 
S/o Late Sh. Bhudev Prasad 
R/o D-25, Chhattarpur  Enclave, 
New Delhi-110074 Aged about 56 Years 
Presently posted as JE (E&M) 
C/o EE(EW&M) W&S South –III           .... Applicant 
 
 (By Advocate :  Ms.Jasvinder Kaur) 
 

Versus 
1. Dehi Jal Board, 
 Through Chief Executive Officer, 
 Varunalaya Phase –II, Karol Bagh, 
 New Delhi-110005. 
 
2. Member (Administrative) 
 Delhi Jal Board 
 Varunalaya Phase –II, 
 Karol Bagh, New delhi. -110005.      .....  Respondents 
 

ORDER (ORAL) 
 
Hon’ble Mr. P.K. Basu,  Member (A) 
  
        The applicant seeks correction in seniority position and 

promotion from the date on which person immediate junior Mr. 



Sanjay Khanna stood promoted to the post of Junior  Engineer 

(E & M).     In this regard, a petition has been filed by him 

before the respondents on 22.03.2016. He, therefore, prayed 

that his representation may be decided by the respondents.  

   

2.    In view of above, we dispose of the OA, at the admission 

stage, without going into the merits of the case,  with a 

direction to the respondents to pass a reasoned and speaking 

order on the  aforementioned petition within 90 days from the 

date of receipt of a copy of this order. No costs. 

 

 (Dr. Brahm Avtar Agrawal)                            (P.K. Basu)                                           
          Member (J)                                            Member A) 
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